IN THE CENTRAL ADMINISTRATIVE TRIBURAL

AT HYDELADA
o
C.A.51/097. Dt, @
1. A,Mohana Reddy
2. ,Venkateswar Rao
3. V.Hemachandra Rao

Vs

1. The Unicn of Indla, rep. by the Secretary
to the Govt,of India, Dept,of Telecommunication,
New Delhi,

2. The Chief General Manager, Telecommunication,
2,P,Circle, Hyderabad, .

3. The General Manager, Telecom District,
Guntur.
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Counsel for the respondents : Mr,v.Vincd Kumar,

CORAMt -
NEMBER (ADMN.)

>

THE HON'BLE SHRI R.RANGARAJAN 3

THE HON'BLE SHRI B.S.JAI FARAMESHWAR : MEMBER (JUDL.)
*dekk k

_ _ ORDER
ORAL ORDER (FER HCR'BLE SHRI R,RANGARAJAN :

HYDERABAD BLNCH
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of Deo;clon : 07-06-98
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. .Applicant.

. .Respondents,

AG81.CG5C,

MEMBER (2DMN, )

Heard Mr,K,Vepkateswara Rao, learned counsel forf the
applicants and Mr,v.Vinod Kumar, learned counsel for thd respondepts.
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Z. There are 3 applicants in this CA.
with three years Diploms or Legree from 1-1-£6.
as TTAs., They pray for
i~1-1086.

The 02 is covered by the judgement of this Triby

CA,699/96 and Oa,50/97 cisposed of'to—day. The same ob

holds good in this CGA also,

4, The OA is disposed of., No costs.
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They areAFechnicians
They are now wWorking

the scale of pay of R, 1400-2200/- w.e.f.,
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servation
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L S.JAL g (R, RANGARAJAN)
__—MEMBER qu ‘% MEMBER (JABMN. )
Dateg : The 17th_Sept._1298.
ToTcTated In the Open Court) L
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Copy to:
1.

2,
s, ﬂ.‘P.Circla, HYdBrabad."

3,
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The Secretary to fovt. of India, Dept. of Telecommunicatioms ,
New DBlhi. ) )

The Chief General Maneger, Talecammunications, -

The General Manager, Telecom District, Guntu£§‘4
One copy te ﬂr;ngankatésuara‘Rao,&dﬁac@ta,CaT,Hydarabad;
One copy to Mr.V.Vinod Kumar,Add1.CGSC,CAT,Hyderab de

Ore copy to 0.R(A),CAT,Hydarabad, e

One duplicate COpPY.
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IN THE CENTRAL ADVINIST  WTIVE TRi2Ui.L-
THE HIN'3LE SHRI R, 3406523048 3 M(A)

AND

THE H3M'3LZ SHRI 3.5.341 PARAMESHUA
| M{3) .

CRDER/JUDGMENT

m.A/2. A C P N,
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G,A,Nﬂ:fr[.‘?j},
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DIGPISED OF WITH DIRECTIZNS """

DISG"{;SED '
OISMISSED A8 WITHIRAWN

CRDERES}REJECTED ,
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